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NOTIFICATION

No: 239 of 2026/RG/LP Dated: 03.02.2026

Hon'ble Fy Court has been pleased to designate

Shri Gh. Ahmag Lone, Advocate S/O Shri Mohd Abdullah R/O Near
SUFUC.IWara, Baghat  Barzulla Srinagar,  Kashmir  as
Senior Advocate", Subject to furnishing of undertaking in terms

of R.L”e > of the High Court of Jammu & Kashmir and Ladakh
(Designation of Senior Advocates) Rules, 2025.
By Order

;s\"’/\M

(M.K. arma)
Registrar General

N0:4742-92/RG/LP
Copy to the:

1. Secretary General, Supreme Court of India, New Delhi.
2. All Registrar General’s of the High Courts
3. Principal Secretary to Hon

Jammu.
4.Secretary to Hon'ble Mr. /Mrs. Justice

........... for information of their Lordships.

5. Advocate General, UT of Jammu & Kashmir and Ladakh.
6. Secretary, Bar Council of India, New Delhi.
7. All Secretaries of State Bar Councils
8. President Bar Association, Jammu/Srinagar

Dated: 03.02.2026

‘ble the Chief Justice, High Court of Jammu & Kashmir and Ladakh,

........... for information.
9. Registrar Vigilance, High Court of Jammu & Kashmir and Ladakh, Srinagar.

10. Registrar Computer (1.T),High Court of Jammu & Kashmir and Ladakh, Srinagar.
11. Registrar Rules, High Court of Jammu & Kashmir and Ladakh, Srinagar.
12.Registrar Judicial, High Court of Jammu & Kashmir and Ladakh, Jammu/Srinagar.
13. Principal District and Sessions Judge ) i -
14. Director, J&K Judicial Academy, Srinagar.
15. Registrar Administration, High Court of Jammu & Kashmir and Ladakh, Srinagar.
16. CPC, e-Courts, High Court of J&K & Ladakh, Jammu for getting the same uploaded on the
official website of High Court of J&K and Ladakh. .
17. Manager, Govt. Press, Jammu, for publication in the next Issue of Government Gazette.
18. Director Information, J&K, Jammu/Srinagar with the réquest to publish the above
. notification in the two Daily Newspapers I.e. Dally Excelsior (Jammu), Kashmir Times
u), Greater Kashmir (Srinagar) and Dally Srinagar Times (Srinagar) and also in
(Jamm s’ aper having wide circulation in the Union Territory of Ladakh.
th? n?.nl) grian High Court Wing, Jammu/Srinagar for keeping the record of the same.
;_g g::'?th ;\hma'd Lone, Senior Advocate S/O Shri Mohd Abdullah R/O Near Gurudwara,

inagar Kashmir.
Baghet Bascille SIedarEesmls for Information and compliance.
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Registrar General

21. Office file.
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